
Date of receipt Amount claimed Amount of claim 
admitted

Nature of claim Amount co vered by 
Security interest

Amount co vered 
by guarantee

Whether 
related 
party?

1 Ecstasy Business Premises Co-Operative Society Limited 27-04-2026 53,36,39,789                -                                 -                               -                              53,36,39,789                   
2 Awfis Space Solutions Limited 19-05-2026 2,35,50,856                  -                                 2,35,50,856                     
3 Phoenix ARC Private Limited 03-02-2026 12,88,30,01,358 5,13,25,79,769                                               -                 7,75,04,21,589                                        -   

4 Association of Citi of Joy Coope societies (Claim Form pending) 23-05-2026                                     -   -                                                                        -   
5 BHARATI CONSTRUCTIONS  (Claim Form pending) 28-05-2026                                     -   -                                                                        -   

Total           13,44,01,92,003             5,13,25,79,769                             -                                     -                                   -                 7,75,04,21,589                    55,71,90,645 

Amount of any 
mutual dues, that 

may be
set-off

Amount of claim not 
admitted

Amount of claim under 
verification

Remarks, if any
(Amount in ₹)

Sl. No Name of creditor Details of claim received Details of claims admitted Amount of 
contingent claim

Annexure – 9

List of other creditors (Other than financial creditors and operational creditors)
Name of the corporate debtor: Nirmal Lifestyle Limited;      Date of commencement of CIRP: 08-01-2026;        List of creditors as on: 04-06-2026


